IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court fees/removal
of defects.

Date : 05.12.2024

]

Court Fee
Specificatio
n

\

Case No. RECCEE

t

INOT READY CASES

document
WPC (OA) /2692/201 available in 2024-
1 68752/2023 07.07.2023 |g H DAS dns, court fee|12-05
to be paid
2024-
2 91210/2024 |05.11.2024 |WP(C)/33232/2020 |H SUNDARA [27.00,3*27 1o 08
M K 2024-
*
3 92227/2024 |07.11.2024 |CRLREV/304/2015 MoHAPATRA |12-00,3%12 1o 08
2024-
4 94084/2024 |13.11.2024 |WA/85/2011 S C DASH |1 dfa 1o 05
5 [94524/2024 [14.11.2024 |WB(C)/5764/2024 "V ONIAY 3 09, 343 2hees
2024-
6 (95912/2024 [20.11.2024 |RSA/237/2017 P.K.DASH [11.00,3*11 1o 08
2024-
7 96360/2024 [21.11.2024 |WP(C)/16412/2024 |K DAS 22.00,3%22 1905
2024-
8 96712/2024 |22.11.2024 |WP(C)/16410/2024 |K DAS 21.00,3*21 108
31.00,3*31 2024-
9 [97965/2024 [27.11.2024 |WP(C)/9468/2009 |D SWAIN document in 1o0s
dms
2024-
10 |98341/2024 |28.11.2024 |WP(C)/10627/2024 |J P KAR 5.00,3*5 1205
2024-
11 |98350/2024 |28.11.2024 |CMP/965/2024 S BISWAL |[7.00,3*7 1205
*
12 198862/2024 (29.11.2024 |0JC/1418/1995 P K 3.00'3 i i 2024-
e MOHANTY ocument 1n 12-05
dms
2024-
13 (98880/2024 [29.11.2024 |RSA/20/2002 K SAHOO 3.00,3*3 1205
2024-
14 |98881/2024 |29.11.2024 |WP(C)/23296/2021 |P K NAYAK [17.00,3*17 105
2024-
15 |99546/2024 |02.12.2024 |CRLA/539/2017 S BISWAL [1242.00,3*1242 | .7

116 |99849/2024 [02.12.2024 |[WP(C)/14411/2018 |R SAHOO  |7.00,3*7 2024-




12-05

100106/202 D K 2024-
17 p 03.12.2024 WP (C)/12944/2003 BEHERA 1dfa from dms 12-05
100110/202 A K . 2024-
18 4 03.12.2024 WA/2297/2023 SARANGI 3.00,3*3 12-05
100128/202 S K . 2024-
19 4 03.12.2024 RVWPET/361/2023 PRADHAN 4.00,3*4 12-05
SARAT
20 200574/202 04.12.2024 WA/2193/2023 CHANDRA 4.00,3*4 ig%g;
NAYAK
document
1 (006067202 1o, 15 2024 |cRMC/2294/1998 D T gETEY Svaileble in 12024~
4 dms, court fee |12-05
to be paid
document
100613/202 available in 2024-
22 4 04.12.2024 WP (C)/32073/2020 |K C NAYAK dms, court fee |12-05
to be paid
23 200617/202 04.12.2024 WP (C)/20320/2017 |B P SAMAL (3.00,3*3 ig%g;
document
100620/202 available in 2024-
24 4 04.12.2024 WP (C)/15526/2010 |AK ROUT dms, court fee |12-05
to be paid
25 200629/202 04.12.2024 LAA/31/2022 M K PANDA |5.00,3*5 ig%g;
100672/202 P N . 2024-
26 4 04.12.2024 WP (C)/10689/2018 PATTANATK 5.00,3*5 12-05
document
100699/202 available in 2024-
27 4 04.12.2024 WP (C)/3928/2003 J KHAN dms, court fee |12-05
to be paid
28 41100720/202 04.12.2024 |CONTC/1768/2024 |N K SEN  [6.00,3%6 igfé;
101003/202 4.00,3*4 2024-
29 4 05.12.2024 WP (C)/20183/2024 |D. BEHERA PAPERLESS 12-05
30 11101268/202 05.12.2024 |WP(C)/5443/2002 |K C PANDA |3DFA igfg;
101409/202 4.00,4*3 2024-
31 4 05.12.2024 ABLAPL/4900/2024 |S BISWAL DOWNLOAD COPY |12-05
READY CASES
32 199130/2024 |30.11.2024 CRLMP/951/2018 S K 3.00,3*%3 dms 2024~
: : PARIDA : ! 12-05
33 200069/202 03.12.2024 WP (C)/31253/2011 |[M K PANI 14.00,3*14 DMS ig%é;
100511/202 4.00,3*4 2024-
34 4 04.12.2024 WP (C)/22426/2024 |L. PRADHAN PAPERLESS 12-05
135 [100752/202 [04.12.2024 |0JC/15743/1998 |S K SAHU |58.00,3*58 2024-




| |4 | sent to xerox |12-05
36 200911/202 04.12.2024 |WP(C)/24484/2024 ;iiggiﬁR' 3582i2;3 copy igfg;
37 200918/202 04.12.2024 |CRLA/170/2008 P BEHERA iéoiéﬁgi SENT igfg;
25 i01178/202 05 12 2024 2BLAPL/11204/202 o = parea ;é%gigAgo;gPY igfg;
39 201188/202 05.12.2024 |WP(C)/22363/2024 |P K DAS é@%ﬁiéﬁé copy igfg;
40 201191/202 05.12.2024 |BLAPL/11935/2024 |J P KAR éé%ﬁiéiﬁ copy igfg;
41 201383/202 05.12.2024 |CRLMC/3372/2024 EHOUDHURY éAggéiggs igfg;
i 201391/202 05 12 2024 2BLAPL/13524/202 R, ééggiggg s igfg;

NIC




